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Possession Notice (For Immovable Property) Rule 8-(1) Eorms o, URC-2
Whereas, the undersigred beng T dalharzed Oficeral IFL Home Firance Limited {Formady known as india Infoine Mdvertisement giving notice abaowt registration under Part | of
Hoising Flnance Lid ) (11 FL-H Fsl ] unger the S=curilsation and Reconstrecson of Financial Assets and Enforcesment of Chapter X3 of the Act

Sacunty Interast Aet 7002 and in exardse of powers corderned under zaction 130392} mad-wh Rule 3 of the Secunty
Irdergst (Enforcamenl) Rudes 2002, a Demand Motice was f=suad by the dutharsed Officar of the company o tha
Bosrowar Co-Borrowars menbionad herdin balow b mpay the amaint nalice 15 hénaty ghn o the boerawer and the
bl in geraral thal e undersgnid kag Gaken possassion of the proparty descibed borein Delow in aecise of 1.
powers confermed on him under Secian 130d) afthe said Rules. The bomosser in pa cutar and the pablic in gemersl ans
ey cautioned nal b deal with the property end sy dealings with tha propearty will be subject tathe chame of HFL
HFL for en amaurnd as mentinad harain urder with inderest thareen, The barmowers gSentian is invited (o provisions of
sub-section (8 of section 13 af theAct, IFthe borower dears the dues afthe "IIFL HEL™ logathar with all costs. changes
and expenses incured, 81 ary lime betors fa daba Tixed lorsabe or rardter, the secursd assels shal nol be =0k of

[Pursuant to section 3T4(b} of the companies Act, 2013 and rule 4[1] of
the companies [Authoarised to Ragister] Rulas, 31014)

Maotice & hereky ghen that in pursuance of sub-zacion (2} of sacton 366 of
tha Comparies Ao, 2093, an applicaton is proposed b be meda afler fiftean
days hareal but bedare he-sxpiny of thirly days harsnafter fa the Ragister al
ROC Dethi | that A0 PHARMA LLP may ba regislerad under Paet § of
Cihaprdar X% of the Comparess fct 2013, a5 a company bl by shans

PPS Moters inaugurates India's largest BYD
showroom in Delhi

Ajay Kumar Singh Assumes Charge as
UJVN Managing Director

Ajay Kumar Singh assumed
charge as Managing Director

PPS Motors Pvt.
Ltd. announced

b, 98, Uiy Yihar, Pr-lV Guingaon, Harana
Place : Haridwar
Diate ; 30.03. 2026

Authorised Officar, Far BFL Honme Finance Lid

Forfuriher galads please conlact bo Aulbanrsed Officer at Branch Office: Plot Mo, J00E, Laper Ground Floor, Mam
Shwvaj Marg, Najefgerh Road, Baside Jaguar Showraom Mali Magar, Maw Dalhior Cosparate Offece 1 [IFL Toer, Plal

carmy o he bisiness of wigling, ballbrg, epacking, processing of tablels,
capaules. s, infechons, ondments. efe and also o cary on the business
of chemists: drugoisty, buvars. saliers agents. distibutors and siockist= af al
kinds of pharmacauticals and afied products.

A, Acopy of the dralt memorendum and arlickes of associalion of the proposed

Bd',

Form No. INC-26
{Pursuant to Rule 30 of the Companies
(Incorporation) Rules, 2014}

Before the Central Government, Regional
Director, Northern Region Directorate I, Ministry
of Corporate Affairs, New Delhi
In the matter of sub-section (4) of Section 13 of
Companies Act, 2013 and clause (a) of sub-rule
(5) of Rule 30 of the Companies (Incorporation)
Rules, 2014
AND
In the matter of
MIKI TRAVEL INDIA PRIVATE LIMITED
(CIN : U74995DL2018FTC442375)
having its Registered Office at
Unit No. 301-A, Floor 3rd, D-Mall, Netaji
Subhash Place, Pitampura, Anandvas
Shakurpur, North West Delhi, Delhi-110034
......... Applicant Company / Petitioner
NOTICE is hereby given to the General Public
that the company proposes to make an
application to the Central Government under
Section 13 of the Companies Act, 2013 seeking
confirmation of alteration of the Memorandum of
Association of the Company in terms of the
special resolution passed at the Extra Ordinary
General Meeting held on 20th March, 2026 to
enable the company to change its Registered
Office from “National Capital Territory of

Delhi” to the "State of Maharashtra".

Any person whose interest is likely to be
affected by the proposed change of the
registered office of the company may deliver
either  on the MCA-21  portal
(www.mca.gov.in) by filing investor
complaint form or cause to be  delivered or
send by registered post of his /her objections
supported by an affidavit stating the nature of
his / her interest and grounds of opposition to
the Regional Director, Northern Region
Directorate I, Ministry of Corporate Affairs, B-2
Wing, 2nd Floor, Pt. Deendayal Antyodaya
Bhawan, CGO Complex, New Delhi-110003
within fourteen (14) days from the date of
publication of this notice with a copy to the
applicant Company at its Registered Office at
the address mentioned below:-

MIKI TRAVEL INDIA PRIVATE LIMITED

Unit No. 301-A, Floor 3rd, D-Mall, Netaji
Subhash Place, Pitampura, Anandvas
Shakurpur, North West Delhi, Delhi-110034

For & on behalf of
MIKI TRAVEL INDIA PRIVATE LIMITED

Sd/-
VAIJAYANTI SACHIN BELOSE
Date : 30.03.2026 (DIRECTOR)

Place : New Delhi DIN: 07976679

TR OIRIVI N, I - 26
IPursam (o Bl fha Cn:my:namus
I_Il:_;:::ru-::.ralluné Rl 2014
Adwarlisesmant 1o ba patdshed il
newspaper for chenga of registered offca of
the cocempany fram one: siate o enolhar siata

- Before tha Cantral Govarnment
EEE;llm'EI Cirector) Marhem Region Directoraia-|,
In-the matler of sub-seclion (4] of Saction 13
& Cl:nrnlpanlps Ael 2003 and clause [3) o
sub-rule () af ruda 30 of ke Companies
flnl:l:a—..ll:-'ahirh! Futes, 2014
il

I tha mater of
FAST ODUCTS

hanving ils |?-;|_islaral:! affice al G-83202, ijay
Chows, Laxmi Magar, Dalki-110082
- PEtitianar
Modice is-heredy glven 1o the General Pubilic thal
e company propeses 1o make apphcation ko
the Central Gowarnment under sechon 93 of tha
Companies Act, 2013 sesxing confirmation of
aiteration of the Mamorendum of Azsacistion of
the Company in tarm= of the special resclulicn
sead &l he Extra Ordinary eneral Maedling
weld g 12th Fabroary, 2028, lo enable |
l.'u:-n'-!;ary b chargpa ils Bagistersd lice fram
"Matignal Capital Territory of Delhi” Under
the Jurisdiction of Registrar fo Companies,
Delhi-l to “State of Ultar Pradesh' Under
Jurlsdictlon of Reglstrar of Companies Uttar
Pradesh-l,

Aﬂg,; person whosa irlerast & ikely to be sffected
he praposed chanpa of the ragsiered offica
ol 1he comgany may deliver ailber én the MCA-2H
rial {wwrnmea.goyin| by filing invesbar complanl
rm of causs to be delvarad or send by regisiered
post of hisier chiections supported by an affidavil
stating lha neture of hishar inlerast and grounds
ol oppostion ba the Regional Diractor, Roetham
Region Dreclonale-l, al the asdress B-2 Wing,
2nd _Flgor, Pt Deendayal Fuﬂt:.'l:-da%a Bhawan,
CGO Complex, Mew Dakbhi - 110003, within
fauriean days ol the date of publicgtion of this
rata with a copy %o b applicant company with
a copy of the applicant company at ils regiEiered
office at 1he acdress mentioned below;
Regislerad COffice | G-ALMI02. Vijay Chows,
Laxmi Magar, Delbi-110
For and on Gehalf of the Emp_agg
Fasl Growing Agra Producis Prvale L|n1||:'1 ;
aili=
Data : 30.03.20286 Randhir Singh
Ftace : Dedhi Diiractor
GIM - 01815854
Aaddress 154 Kailash ®unj, Landmark
Bahind, Charuchandpari Culmg;gnrakh ur
Utter Pradesh-273001

"“Form No. INC-25A"

Advertisement for Conversion of Public
Company into a Private Company

Before the Regional Director, Ministry of
Corporate Affairs, Northern Region
Directorate-l, New Delhi
In the matter of the Section 14 of the Companies
Act, 2013 and Rule 41 of the Companies
(Incorporation) Rules, 2014

AND
In the matter of
DIVYA ELECTRICALS LIMITED
(CIN: U29303DL2002PLC113766)
having its Registered Office at
B-15/7, JHILMIL INDUSTRIAL AREA,
DELHI- 110095

NOTICE is hereby given to the General Public
that the Company is intending to make an
application to the Central Government under
Section 14 of the Companies Act, 2013 read
with aforesaid rules and is desirous of
Converting itself into a Private Limited
company in terms of the special resolution
passed at the Extra Ordinary General
Meeting held on 28th March, 2026 to enable
the company to give effect for such
conversion.

Any person whose interest is likely to be
affected by the proposed change of the
registered office of the company may deliver
either  on the  MCA-21 portal
(www.mca.gov.in) by filing investor
complaint form or cause to be  delivered or
send by registered post of his /her objections
supported by an affidavit stating the nature of
his / her interest and grounds of opposition to
the Regional Director, Northern Region
Directorate I, Ministry of Corporate Affairs, B-2
Wing, 2nd Floor, Pt. Deendayal Antyodaya
Bhawan, CGO Complex, New Delhi-110003
within fourteen (14) days from the date of
publication of this notice with a copy to the
applicant Company at its Registered Office at
the address mentioned below:-

B-15/7, JHILMIL INDUSTRIAL AREA,
DELHI- 110095

For & on behalf of

DIVYA ELECTRICALS LIMITED

Sd/-

. RAJEEV GOYAL

Place : New Delhi

DIN : 00166538

"FORM NO. URC-2"
Advertisement giving notice about registration
under Part | of Chapter XXI of the Act [Pursuant
to section 374(b) of the Companies Act, 2013 and
rule 4(1) of the Companies (Authorised to
Register) Rules, 2014]

1. Notice is hereby given thatin pursuance of sub-section
(2) of section 366 of the Companies Act, 2013, an
application is proposed to be made after fiteen days
hereof but before the expiry of thirty days hereinafter
to the Registrar at that BABAKRIPA PROPMART
LLP may be registered under Part | of Chapter XXI
of the Companies Act 2013, as a company limited by
shares.

2. The principal objects of the company are as follows:

To develop and promote an Integrated Township at Vill:
Naramau-kachchar and Naramau-Bangar, Near G.T. Road
Kanpur (UP) & /OR in surrounding or adjoining or in other
areas and sell the plots of land crafted therein under name
and style of "NEW HIGHWAY City."To carry on all the
business of builders, real estate-developers, land
developers, contractors, sub-contractors, dealers and by
advancing money to and enter into contracts and
arrangements of all kinds with builders, tenants, occupiers
and others, land development, service apartments,
serviced plots, constructions of residential and commercial
premises including business centers and offices, securing
lands, private or Government for formation and
development of town ships, and to deal in and act as
agents for lands, buildings, factories, houses, flats and
other residential and commercial plots, and construct/
maintain and alter residential, commercial, industrial plots
and properties and sale or lease them out by providing with
allmodern amenities and development thereof.

3. A copy of the draft memorandum and articles of
association of the proposed company may be inspected
at the office at OFFICE NO. 211/3, D-288-289/10,
WADHWA COMPLEX, LAXMI NAGAR, Delhi -
110092.

4. Notice is hereby given that any person objecting to
this application may communicate their objection in
writing to the Registrar at Central Registration Centre
(CRC), Indian Institute of Corporate Affairs (IICA),
Plot No. 6, 7, 8, Sector 5, IMT Manesar, District
Gurgaon (Haryana), Pin Code-122050, within twenty
one days from the date of publication of this notice,
with a copy to the LLP at its registered office.

Dated this 29th day, March of 2026.
For BABAKRIPA PROPMART LLP
Sd/-
SIDDARTH GUPTA
(On behalf of Futurebright Ventures LLP)
DESIGNATED PARTNER

(DPIN: 00660312)
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SANTOSH SOCIAL
WELFARE FOUNDATION

CIN: U88900DL2023NPL417860;
Reg. off: 621, Ring Road Mall, Mangalam
Place, Sector 3, Rithala, North West 110085
Email: Info@anantamedicare.in

Form No. INC-19

Notice [Pursuant to rule 22
the Companies (Incorporation) Rules, 2014]

1. Notice is hereby given that in pursuance of
sub-section (4) (ii) of section 8 of the
Companies Act, 2013, an application has been
made by M/s Santosh Social Welfare
Foundation to the Regional Director,
Northern Region, New Delhi for revocation of
the license issued to it under section 8(5) of
the companies Act, 2013. After the
cancellation of license, the company will be
required to change its name from M/s
Santosh Social Welfare Foundation to M/s
Santosh Constructions Private Limited by way
of insertion of the word ‘Constructions’ and
deletion of the word ‘Foundation’ and
substituting it with ‘Private Limited”.

2. The principal objects of the company are as

follows:
To carry on the business as builders,
property developers, Engineering

Contractors, Civil, mechanical and labour
contractors, building and erection engineers,
consultants, dealers importers, exporters
and manufactures of prefabricated and
precast houses, materials, tools, implements,
machinery and metal ware in connection
therewith or incidental thereto.

3. A copy of the draft memorandum and articles
of the proposed company may be seen at the
Registered office of the Company Situated at
621, Ring Road Mall, Mangalam Place, Sector
3, Rithala, North West Delhi, 110085.

4. Notice is hereby given that any person, firm,
company, corporation or body corporate,
Objecting to this application may
communicate such objection to the Regional
Director at New Delhi within thirty days from
the date of publication of this notice, by a
letter Addressed to Regional Director,
Northern Region, B-2 Wing, 2nd Floor Pt.
Deendayal Antyodaya Bhawan, CGO Complex
New Delhi - 110003, a copy of which shall be
Forwarded to in the Applicant at 621, Ring
Road Mall, Mangalam Place, Sector 3,
Rithala, North West Delhi, 110085.

Dated this 3oth day of March 2026...........

Name of Applicant

For Santosh Social Welfare Foundation
Sd/-

Rajesh Jain

(Director)

DIN: 02066848

We therefore

whatsoever.

coenpany may ba inspechad al e office ab Howsa MNe. 19, Sector3,
Papuar Azlls, Hahinl, Prashant vikar, e 110083,
hatice ts hereby gven that ary parsan cbjecting fo ihs applsation may
communicats telr objection in wiiting fo the Reglstrar st Central
Regstration Cante [CRC], Indian Instibuie of Carporata Affaim LA}, Piol
Mo 6,78, Saclor 5, IMT Manesar, Distnct Gurgaan (Haryang) , Pin Code-
122060, within bwerdy ons deys from the date of publication of this notica,
witha copy 1o thea company atibs reglstered offics
Drated thes 284 day of March, 2005

Ashok Kaushalchand Porwal Amit Shah

Deslgnated Padner  Designated Parner
DFIN: 10518508 DEIN: 05313790
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FORM A

PUBLIC ANNOUNCEMENT

{Under Regulation & of the Insolvency and Bankmptey Boand of India
(Insalvency Redalution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

INDO LAMINATES PRIVATE LIMITED

Fh_!-]m-anl: Partbculars
L | Marme of comorate delrion |Irocks Larmirabes Privabe Liritod
2 | Dale of incorposdion of coporse (21061085

tlebior
3 | Auinority under whnch ootporae [ Repsirer of Dedbi
| debir s incorpiratad ¢ regisiend |
. | Corparate Mentity Mo,/ Limied IU202990L 1985FTRD2 1 28T
sty identification Mo of
| corporsite delitoe
£ | Addreas of the regissered offica
and principed affice (if ary) of

e, Fapncer Park Mangiol, West Dethi, Mew Dedhl Dadil,
inda, 110041

| LENRRE CIERNLY .
& | Insakency commencament date | 13032026 (The omer cated 1305 2025 was recaived
in respect of comporata dabior | the wndersgned on 27032006

7 | Estimated dete of closure of 231060 2026 (Being 180 days from 27.03 2026)
| Insthancy rq-_';;_uhnur- THEES
= | Marme and regestration nomber of
e irstvency professionsal acting
| £ Frlesiim resol e prohsssiona]
o | Adodress ared eorail of e irkedm
oL protessinral As

registered with 1he Board

{8, Rajnoish Kumar dgsarsal

jH‘,.‘-Eﬂ:‘FIr.,ﬂ‘_l_‘l-"l Mo

| BB PACCH TP POGERE JO0T-2008, 11485 |

| Aderese: G000, e Floor, C-Block, Comrrumnity Cerne,
Hanak Puri, New Dalri 110058

(Exrid ik (OO 3
(kdress: CAE0, Sk Fioor, C-Block, Comrmunity Canire,

140, | Address and enail 1o be used for
cofmeapondancs with the ineimh [ lanak Purl MNew Dethi- 110058
| resclution professional [Emai K indolamingtes.cipgmaileon),
FLL; Lest date for subrmisson of dalms | 100,03, 2006
12| Classes of credtors, ifary under Mot Applicatie
| clausa (b of subsecton (Sa) of
sechon 21, seceriaired iy tha
| | irtorm resoston professional |
§ 13| Narnes of inschency Professionals. | Not Applicabe
identfied o oot 36 Athonsed
Respreseritatne of oo inoa
| __|.Lﬁ-:;!-: I:_r_l!me-_rl.’u_l'm_ﬂ;_ﬁ:-r r;ﬁ_-uh_-;mm__
14| Al Ralesait Fooms | W Tiesle

i Detaiks af Authonzed
represantatives e avaiable at:

il pee b grre i fe T okl e

| Plysical Address: CE0, Sl Flodr, CElock, Communiy
[Cartre, Jarak P, Mew Ded- 110058

(o)t

Matice is hareby given that the Hon"ble Kational Caenpary Law Tribamal, New Delin Bench IR

has grdered the commancement of a corparate insolvancy resolston process of the INDD

LAMINATES PRIVATE LIMITED on 13032026, (The order was ugicaded on the portal

2703.2026)

The craditorsof INDD LAMINATES PRIVATE LIMITED. are haraby calied upon tosubrmat their

clarms with proof on or before 10004 2026 to the intarim resolution professional at the

address mentioned against entry Mo, 10,

e financial creditors shall Submé thedr claims with proof by electronic means only, Al ather

craditors may submit thaclaims with proaf in person, by post or by @lactronic means.

Subemiesionof false or misleading proofs of claim shall atiract peratties,

Diate: 30.03.2026 FREGIMRE, T FUESATI

Placa: New Dalhi Registration No.: IB81/1PA-00L/IP-POOBSE6, 201 7-2018, 1 1483
Interim Resolution Professional

Address: C-B4, 3rd Floor, C-Block, Community Cenire, Janak Pun, Mew Delhi- 110058

AFAalid wpta: 30mh Jume 2027
Ir'|l:|l:||EI|'|'|||'|:‘|E5..E|:"-H‘]1E|'I1:‘||' Lo

trarsderred by "IIFL MFL" and o further step shall be taken by "HFL HFL" for iranshir or sale of the secured assol 2. The penpal ctyects: of Ihe company are a3 follows. To mpor, expor, '
et e e ""ungﬂﬂ';;m wholesale andior retal race ak kings of priarmaceulcals, antbiotics, dnugs, the inauguration |of UJVN Limited. He was
Borrowsr(s)i Hmm Praparty| Dues (Rs.) emand] Pesse- W'EEH-Ihﬂhﬁl-“ﬂﬁm;j"'fi;-‘-hﬂ-"ﬂlﬁ- I!‘Eﬂmf% BHLH'F a:'-“' Eﬂag of BYD's largest | earlier serving as Executive
Co-Borrawer(s)l | Al That Piece And Parcel Of khashra no 172 - Dayal | Rs,2270415(- Rupaes | Natice | sshn SUUPYHEIIRET! PR ICHa, TN UERIBITIONS, VRELIEG, Chaicals, Ehamc sho ' isati
Aind 2 | Rs, 8 il . SR Wroom in ir rin FEAaNnI 1o,
e Bokl s oo, Villge: ksmolpur Yeian, pargars avd ihel | Twanty Twg Lakh. | 8e-03x |2540- prochicts, dry :.-a!:el's. mirEr WEhSTS, Winas, L:'.!f-;lﬂrs. .IE]FLE?. EFI:-LI_JE. braths 2 Directo the organisatio
ks, Sonem Sonem|Handwar- Utiarakhand - 245401 Araa .ﬁ.-:lrr'&aau-i'lg'i Savarty Thousand | 2026 | 2028 :::'H;EEL&TH_?“TF;E;ﬂfﬁ':::;ri:]?Hﬂi::::i_m?::}';:'gr:d;{yﬂa: India at Moti Singh began his career with
P No  |(MSQ. FT): Propey Type: Land_Area. Campel_Area, | One Hurdred Fifieen : : i . g ' ;
Eﬁﬂﬁssf Bulh U Avea Praperty Area: 530,00, 525 00, 675,00 Only cosmalics, pabenl madicnes, soaps, arfical limbs, hospital ragusiles, Nagar, New Delhl. | v\ Limited in 2005 as
i : S propeistary medicines. vilerinany medicnes and linclures exiracts and 1o The sixth BYD

showroom
operated by PPS

four service workshops in 3 states in India further
strengthens PPS Motors' retail presence in the northern
region. Spanning 9,000 sq. ft., the Moti Nagar facility, that
can display 7 cars, is designed to provide customers with
an expansive and immersive retall experience and. The
showrocom will display BYD's advanced electric passenger
vehicles while enabling customers 10 explore the brand's
cutting-edge technology, design philosophy, and
sustainable mobility innovations.

PPS Motors Pvt. Ltd. said, “We are proud to further
strengthen our partnership with BYD through the
inauguration of India's largest showroom marking an
important milestone in our strategic expansion in Northern
India. Being the largest spread sales and after-sales
partners of BYD with 10 touch points in India, this reflects
our shared commitment to accelerating the adoption of
sustainable electric mobility solutions.

Backed by BYD's technologically advanced products,
customer-centric approach coupled with our deep
understanding of the customer needs we endeavour to

our customers in the Delhi region.” The newly inaugurated
outlet reinforces BYD India's expanding presence in Delhi
NCR, one of the country's fastest-growing and most
dynamic electric vehicle markets. The expansion reflects
the brand's commitment to making advanced electnc
maobility solutions more accessible to customers in the
region.

Motors apart from

Launching the showroom, Rajiv Sanghvi, Managing Director,

provide a premium and seamiess ownership experience for

Ujjain Smart City Wins National Award for
Public Safety Innovation

Ujjain Smart City Limited has been honored with the Smart
Surveillance and Public
Safety Award at the
prestigious Smart Cities
India Awards held in New
Delhi.

The recognition highlights
Ujjain's advanced use of
technology to enhance
urban safety, including
integrated surveillance
systems, real-time
monitoring, and improved
emergency response
mechanisms. The initiative
has significantly
strengthened public
security and operational
efficiency across the city.
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Executive Engineer and rose
through key positions. He
was promoted as General
Manager in 2022 and later elevated to Executive
Director. He brings over 29 years of experience in the
hydropower sector,

During his career, he developed expertise in project
construction, commissioning, operation and
maintenance. He contributed to major hydropower
projects including Nathpa-Jhakri, Kol Dam, Larji, Maneri
Bhall Stage-ll and Vyasl.

Director Projects Suresh Chandra Baluni, along with
Executive Directors Sudhakar Badoni, Vivek Atreya and
Ashish Kumar Jain, and other officials, extended
congratulations. Expressing gratitude, Singh thanked the
Chief Minister and Government of Uttarakhand for their
trust and support. He affirmed commitment to achieving
the vision of making Uttarakhand an energy state.

He said priorities include timely completion of projects,
execution of renovation and modemization works, and
expansion of solar energy capacity. He also stressed
developing green hydrogen, battery storage, pumped
storage, small hydropower and geothermal energy to
strengthen energy seif-reliance.

Women Urged to Create Opportunities,
Excel Across Fields

b
LY

s

ISRO scientist Shivani Konandur called on women to
overcome challenges, create opportunities, and actively
participate in all fields to achieve excellence and
contribute to society. She was speaking at International
Women's Day celebrations organised by Alliance
University, where women achievers were honoured with
the Allilance Spandana Awards.

Konandur said women can achieve anything with the
right support and opportunities, noting that society Is
gradually creating more avenues for their growth. She
encouraged women to move forward with confidence
and courage, Pro-Chancellor Abhay Chhabria highlighted
the importance of recognising contributions of women
across sectors. He also outlined Initiatives supporting
skill development and self-employment in rural areas.
Ekalavya Award reciplent Usha B N said success
depends on dedication and perseverance, not gender.

Several achievers, including Girija Lokesh, were
honoured at the event.

ﬁ'ﬁi—' HINDUJA HOUSING FINANCE LIMITED
] 5 Corporate Office: No. 167-169, 2nd Floor,
m i Anna Salai, Saidapet, Chennai-600015.

AR Branch Offices F-8, Mahalaxmi Metro Tower,
HINDUJA Sector-4, Vaishali, Ghaziabad-201010

HOUSING FINANCE Email: auction@hindujahousingfinance.com

CLM - ANKIT GARG 9654060881
CRM -ANUJ DIXIT,  ALM - AKASH MEDIRATTA

PUBLIC NOTICE OF PHYSICAL POSSESSION OF IMMOVABLE PROPERTY

To, 1. Mr.VINOD KARAN SINGH 2. Mrs.CHANCHALVINOD

Both At : House no 455 New vikas nagar loni Uttar Pradesh - 201102

Lan No-DL/MNR/DHSH/A000000198
Whereas vide Order dated 03.02.2026 passed by Ld. Additional District Magistrate, Ghaziabad
the physical possession of the property being All that piece and parcel of Portion
Description of the Inmovable Property/ Secured Asset FREEHOLD RESIDENTIAL PLOT
NO. 7 (PART), AREAMEASURING 25 SQ. YARDS OUT OF 75 SQ. YARDS I.E. 62.71 SQ.
METER,COMPRISING IN KHASRA NO. 967, SITUATED AT BLOCK-B, AADESH NAGAR
COLONY, HADBAST VILLAGE: LONI, PARGANA: LONI, TEHSIL AND DISTRICT:
GHAZIABAD, UTTAR PRADESH, Bounded as: EAST : ROAD 15 FT. WIDE, WEST: OTHER
PROEPRTY,NORTH: OTHER PROPERTY, SOUTH: PART OF PROPERTY. Has been taken
over by M/s Hinduja Housing Finance Ltd. On 25.03.2026.
The borrowers in particular and the public in general are hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of
M/s Hinduja Housing Finance Ltd.

To, 1. Mr.MdHASEEB 2. AMEERU NISHA

Both At: Kh No 851 Nithora Road Madina Garden Phase 4, Loni Dehat-201102

Lan No-DL/KNR/RANJ/A000000891
Whereas vide Order dated 03.02.2026 passed by Ld. Additional District Magistrate, Ghaziabad
the physical possession of the property being All that piece and parcel of Portion
Description of the Inmovable Property/ Secured Asset: Plot having land area measuring
55 Sq. Yds., pertaining to Khasra No.851 situated at Madina Garden, Nithori Road,
Village Loni Chakbandi area, pargana & Tehsil Loni, District Ghaziabad, U.P. BOUNDED
AS: EAST: Property of Moin WEST: Property of Bablu NORTH: 15Ft. Wide Road SOUTH:
Other Property. Has been taken over by M/s Hinduja Housing Finance Ltd. On 25.03.2026.
The borrowers in particular and the public in general are hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of
M/s Hinduja Housing Finance Ltd.

UNITY SMALL FINANCE BANK LIMITED
fll Registered Address: Unit no 1201, 1202 & 1203, 12th floor, Ansal

Bhawan, 16, K.G.Marg, New Delhi-110001.
Corporate Address: Centrum House, CST Road, Vidyanagari Marg, Kalina, Santacruz E, Mumbai-400098.

PUBLIC NOTICE

Publication of Photograph and details of Wilful Defaulters

In accordance with the Reserve Bank of India (Small Finance Banks-Treatment of Wilful
Defaulters and Large Defaulters) Directions dated November 28, 2025, and as per the policy
approved by the Board of Directors of Unity Small Finance Bank Ltd, the following Borrower
and Guarantor/Director have been declared as Wilful Defaulters after due process, including
issuance of show-cause notice and opportunity for personal hearing, and in line with RBI
guidelines

This public notice is issued to inform the General Public and caution other Financial
Institutions..

Name of Borrower: M/s H.Q Lamps Manufacturing Co Private Limited

Address: A-77, First Floor, Sector - 2, Gautam Buddha Nagar, Noida, Uttar Pradesh - 201301.
Also at: PlotNo. 73-75, Sector-6A IIE, SIDCUL, Haridwar, Uttarakhand, India, 249403..

' Name of Guarantor and Director:

Mr. Rakesh Kumar Goel

|Address: 173, New Rajdhani Enclave, Sneh International
School, Vikas Marg, Krishna Nagar Preet Vihar, Delhi —
110092.

Sr.No. Loan Account No: Outstanding Amount as on 28.02.2026 and interest

thereon

1. €21000607 Rs.7,90,20,447.67

Date of Declaration as Wilful Defaulters: 24.03.2026

Branch/Region: Mumbai

This publication is made in compliance with Reserve Bank of India (Small Finance Banks-
Treatment of Wilful Defaulters and Large Defaulters) Directions Circular RBI/DoR/2025-
26/197(DoR.FIN.REC.No0.116/20.16.003/2025-26) dated November 28, 2025.

Issued by: Unity Small Finance Bank Ltd

Registered Address: Unit no 1201, 1202 & 1203, 12th floor, Ansal Bhawan,16, K.G.Marg,
New Delhi-110001.

Corporate Address: Centrum House, CST Road, Vidyanagari Marg, Kalina, Santacruz E,
Mumbai-400098.

(For any clarification, please contact Unity Small Finance Bank Ltd — Corporate Recovery
Team.)

-

T

Hinduja Housing Finance Ltd.
Corporate Office: No. 167-169, 2nd Floor, Anna Salai, Saidapet,

Chennai - 600015, Tamil Nadu, India,
HIMDLLJA Branch office: at No-286, Pocket-1, Second Floor,
HOUSIMG FINAMCE Sector-25, Near CNG Pump, Rohini, New Delhi-110085

Authorized Officer: Mr. Akash Mediratta - 9625339424 & CLM - Nidhi Juyal - 7292079861
Email: akashkumar.mediratta@hindujahousingfinance.com

NOTICE OF SALE THROUGH PRIVATE TREATY

SALE OF IMMOVABLE ASSETS CHARGED TO HHFL UNDER THE SECURITISATION AND

RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTERESTACT

2002 (SARFAESIACT).

The undersigned as Authorized Officer of HHFL has taken over possession of the scheduled property us/

13(4) of the SARFAESI Act. Public at large is informed that the secured property as mentioned in the

Schedule are available for sale through Private Treaty, as per the terms agreeable to HHFL for the

realisation of it's dues on “AS ISWHERE IS BASIS” and “AS IS WHAT ISBASIS”.

Standard terms & conditions for sale of property through Private Treaty are as under:

1. Sale through Private Treaty will be on “AS IS WHERE IS BASIS” and “AS IS WHAT IS BASIS”.

2. The purchaser will be required to deposit 25% of the sale consideration on the next working day of

receipt of HHFL's acceptance of offer for purchase of property and the remaining amount within 15 days

thereafter. 3. The purchaser has to deposit 10% of the offered amount along with application which will be
adjusted against 25% of the deposit to be made as per clause (2) above. 4. Failure to remit the amount as
required under clause (2) above will cause forfeiture of amount already paid including 10% of the amount
paid along with application. 5. In case of non-acceptance of offer of purchase by the HHFL, the amount of

10% paid along with the application will be refunded without any interest. 6. The property is being sold with

all the existing and future encumbrances whether known or unknown to HHFL. The Authorized Officer /

Secured Creditor shall not be responsible in any way for any third-party claims / rights / dues. 7. The

purchaser should conduct due diligence on all aspects related to the property (under sale through private

treaty) to his satisfaction. The purchaser shall not be entitled to make any claim against the Authorized

Officer / Secured Creditor in this regard at a later date. 8. HHFL reserves the right to reject any offer of

purchase without assigning any reason. 9. In case of more than one offer, HHFL will accept the highest

offer. 10. The interested parties may contact the Authorized Officer for further details/ clarifications and for
submitting their application. 11. The purchaser has to bear all stamp duty, registration fee, and other
expenses, taxes, duties in respect of purchase of the property. 12. Sale shall be in accordance with the

provisions of SARFAESI Act/Rules. 13. The Sale Date will be -14-04-2026.

SCHEDULE Description of the Property (Secured Asset)

1. Built Up Upper Ground Floor (Back Side) without Roof/Terrace rights Built Upon Plot No. A-26 area
measuring 40 sq. yds. (i.e.,33.442 Sq. Meters) out of area measuring 100 Sq. Yds., out of Khasra No.
320, situated in the Revenue Estate of Village Binda Pur, Colony known as Sanjay Enclave, Block-A,
Uttam Nagar, New Delhi-110059
LANNO.- DL/DEL/DLHI/A000001791 (MR. AMAN BENIWAL)

Reserve Price : Rs. 11,00,000/- [Rupees Eleven Lakh(s) Only]

Date: 30-03-2026, Place: Delhi Authorised Officer, For Hinduja Housing Finance Limited

To, 1. Mr.DHARMPAL 2. Mrs. MENKAMENKA,

Both At: House No.269 Agraula Loni dehat - 201102

Lan No- GZ/IMNR/PRTP/A000000324
Whereas vide Order dated 03.02.2026 passed by Ld. Additional District Magistrate, Ghaziabad
the physical possession of the property being All that piece and parcel of Portion
Description of the Immovable Property/ Secured Asset: Residential Plot No-33,
Measuring 100 Sq Yd. or say83.61 Sq. Mt. Pertaining to Khasra No-359 Mi.. Situated in
Green City Phase-1, VillageAgraula Loni Ghaizabad. BOUNDED AS: EAST: Road 20 Ft
wide WEST: Plot of other NORTH: Plot Of other SOUTH: Plot of Other. Has been taken
over by M/s Hinduja Housing Finance Ltd. On 25.03.2026.
The borrowers in particular and the public in general are hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of
M/s Hinduja Housing Finance Ltd.

To, 1. Mr.ANKITKUMAR 2. CHARU

Both At: HNO-181 MAIN MARKETAPARKOT LONI DEHAT GHAZIABAD-201102.

Lan No- DL/GRN/SRJP/A000000166
Whereas vide Order dated 09.03.2026 passed by Ld. Additional District Magistrate, Ghaziabad
the physical possession of the property being All that piece and parcel of Portion
Description of the Inmovable Property/ Secured Asset: Flat No.FF-08, on First Floor,
(Rear Left Side), area measuring 540 sq. Ft. i. e. 60 Sq. Yards, built up Plot No. B-2, area
measuring 400 Sq. Yards. Part of Khasra No.234. Situated at Residential Colony Rail
Vihar Sehkari Avas Samti Ltd., Hadbast Village Saidullabad. Pargana Tehsil Loni, Distt
Ghaziabad. Has been taken over by M/s Hinduja Housing Finance Ltd. On 27.03.2026.
The borrowers in particular and the public in general are hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of
M/s Hinduja Housing Finance Ltd.

Date: 30.03.2026, Place: Ghaziabad

Authorised Officer, Hinduja Housing Finance Limited

"IMPORTANT™

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
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ELECTRONICA FINANCE LIMITED

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

Whereas the Authorized Officer of Eleclronica Finance Limited (hereinafter referred to as “the EFL"), under Securitisation and Reconstruction af
Financial Assets and Enforcement of Security Interest Act, 2002 (in short 'SARFAES| Act) and In exercise of powers conferred under Section 13(12) read
with the Security Interest (Enforcement) Rules, 2002 issued Demand Notice under Sec. 13(2) of SARFAESI Act calling upon the below-mentioned
Borrowers/Co-borrowers/maortgagors/Guarantors to repay the amount mentioned in the notice being the amount due together with further interest thereon
atthe contractual rate plus afl costs charges and incidental expenses etc. till the date of payment within 60 days from the date of the said notice.

The following Borrowers/Co-borrowers/mortgagaors/Guarantors having failed to repay the above said amount within the specified period. Notice is hereby
given to the public in general and in particular to the Borrower (8) and Co-Borrower(s) that the authorized officer has taken over possession in exercise of
pawers conferred under Section 13(4) of SARFAESI Act read with Security Interest (Enforcement) Rules, 2002, which is to be sold by way of auction an “As
Is Where Is Basis™, “As |s What Is Basis”, “Whatever There Is Basis”, and “No Recourse Basis" tor recovery of Rs. 30,43,345/- (Rupees Thirty Lakhs
Forty-Three Thousand Three Hundred Forty-Five Only) oulstanding as on 24-Jan-2025 due to the Electronica Finance Limited, (Secured Creditor) with
further Interest and additional/Penal, due to the EFL under Rules & and 9 of Security Interest (Enforcement) Rules, 2002.

L is hereby informed to General public that we are going to conduct public E-Auction through website hitps:/isarfaesi.auctiontiger.net.

i Repgistered/ Corporate/Branch Dffice: Audumbar, 1011, Dr Ketkar Road, Erandwane, Pune, Maharashira 411004,

Date & Amound as per Demand

Name of borrower, Hotice /s 13(2) & Date of Descriptions of the Hﬁ;’:: g;'l;::s’;fg Tiﬂﬂﬂ Egﬁgmﬁzﬁ E-:‘,T ‘
Co- horrower, Morigagors Pmﬁgﬁmgﬁ:ﬁmﬁm property/Properties Increment Amount (In Bs.) | Date, Inspection Dats

1. Beniwal Tent House Main 24-Jan-2025 All that piece and parcel of the Property Reserve Price:- 30/04/2026 a
Mathura Road, Nh2, Hs.30,43,345/- bearing - A Freehold Residential Property, Rs.21,57,489/- 11:00 AM
Beniwal Tent House,| (Rupees Thiry Lakhs | area measuring 2 Maria i.e. 150 5q. Yards, | (Rupees Twenty One Lakh 1o 1:00 PM
Hodal, Near Baba Rice| Forty-Three Thousand | Khewat/Khata No. 68/80, Mustno. 11, Kila|  Fifty Seven Thousand (with unlimited
Mill, Hodal, Palwal, | Three Hundred Forty-Five | No. 25/1/1 (3-6) and 25/2 (4-11) Total 7| Four Hundred Eighty Nine | €xtension of 5 min
Faridabad, Haryana - Qnly) Kanal 17 maria of 2/157 Part ie. 2 marla Only) each)
121106, 19th Jan, 2026 Sltuated at Waka Mauja Bhulwana, Tehsl " :

2 Chhatar Pal Bulwana 22th Jan, 2026 Hodal, District Faridabad, Haryana. tHEJ;'eI:ls Ejfl'_;::;iien Emﬂwﬁ
(84), Palwal, Faridabad, Boundary of the afaresaid properly: - Thousand Seven Hurdred | oS00 P
Haryana- 121106 Towards North - Gall 12 Ft Wide, Forty Nine Only) 24/04/2026

3. Kavils Bulwana (94), Towards South - Other Property, ) at 11-:00 AM
Palwal, Faridabad, Towards East - House of Mahendra, Bid Incremental Amount: 10 1:00 PM
Haryana - 121106, Towards West - Other Property, Rs.5,000/- '

Date: 30-03-2026
Place : Palwal, Haryana

1. All Intérasted participants / bidders are requested to visit the website hitps://sarfaesi.auctiontiger.nel hitps:/hvwww . electronicalinance.com. For details, help,
procadura and onling training on e-auction, prospactive bidders may contact M/s. e-Procurement Technologies Ltd.: Contacl Mr. Ram Sharma Contact numhber:
8000023297, emall id : ramprasad@auctiontiger.net , support@auctiontiger.net

2. Forfurther details on terms and conditions please visit httpswwwelectronicafinance.com & hitps2Ysarfaesi.auctiontigernet totake partine-auction.

THIS IS ALS0 A STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002

Sd/- Authorised Officer
M/s Elecironica Finance Limited

New Delhi
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